NATIONAL COMPANY LA\;V APPELLATE TRIBUNAL

27 & 31 Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,

CGO Complex, Lodhi road, New Delhi 110 003.

NOTICE

Dated: 07" October, 2021

Please take notice that the following matters already fixed for 08.10.2021 in the
Court-IIT will not be taken up. The next date for “Directions - to Settle Date” is

20.10.2021.
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | R Harish Raghavji Patel Nitin Mishra Ambrin Khan-R1
(Ins) No. 651 of Vs.
2021 Steel Investments Pvt Ltd & Anr.
2. Comp. App. (AT) | IMC Projects (India) Ltd. Vikas Mishra Kumar Aditya
(Ins) No. 329 of | Vs. Varun Gupta
2021 The Indure Pvt. Ltd.
3. Comp. App. (AT) | Greenopolis Welfare Association Venket Rao Sanjay Bhatt
(Ins) No. 648 of | Vs. Niharika Sharma-R1
2021 Three C Shelters Pvt. Ltd. & Ors. R.K. Gupta-R2
4. Comp. App. (AT) | Bharat Goenka & Anr. Suman Khaitan Abhimanyu
No. 60 of 2021 Vs. Mahajan-R1
Satyam Creation Pvt. Ltd. & Ors. Anuj Singh
Subhro Sanyal-R2-4
Anajn Kumar Roy
5. Comp. App. (AT) | Shapoorji Pallonji & Co. Pvt. Ltd. Sonali Jaitley Manmeet Singh-R2
(Ins) No. 816 of | Vs. Bakhshi Pallavi Pratap
2019 Korba West Power Company Ltd. &
Ors.
6. Comp. App. (AT) | Chander Prakash Sanchit Garga Aditya Madan-R1
(Ins) No. 845 of | Vs. Aseem Chaturvedi-
2020 JNC Constructions Pvt. Ltd. R2 & R3
Through RP & Ors. Prabhyjit S. Soni-RP

With

Yogesh Gupta-RA




Comp. App. (AT) | UP Awas Evam Vikas Parishad (UP Ritesh Agrawal G.P. Madaan-R1-R2
(Ins) No. 855 of | Housing and Development Board) Prabhjit Singh Soni-
2020 Vs. IRP
JNC Construction Pvt. Ltd. & Ors. Shivank Diddi-R3
Comp. App. (AT) | Winsome Investor Welfare Association | Abhijeet Swaroop Amit Gupta
(Ins) No. 181 - Vs. Rakesh Gupta
182 of 2021 Amit Gupta Karan Kohli
Liquidator of Winsome Diamonds and Niharika Sharma
Jewellery Ltd. Sumant Batra-R1
Comp. App. (AT) | Manmohan Singh Anand Raghunatha Vijay Joshi-R1
No. 88 of 2020 VS. Sethupathy Rajesh Srivastava-R2

Registrar of Companies & Anr.

By order of Hon’ble Acting Chairperson

-Sd/-

Registrar




